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on 19-2-1982: a complaint was made to 
the CQmmissioner of PolM:e that Madan 
LaJ • had been mercilessly beaten 
by some Qfficjals of Polic~ Station, Civil 
Lines, It was also alleged that an amount 
of Rs, 450/was paid to the police to 
secure the release of one Om Prakash, who 
wal also taken to the Police Station along 
with Madan Lal. An immediate enquiry 

. was ordered to the same date and Madan 
Lal was ent for treatment to the Jai-
parkash Narayan Hosp~tal, 

(c) An enquiry was conducted by tbe 
Vigilance Branch of the Delhi Police, 
who came to the conclusion that the case 
tesistered against Madan La1 under the 
Anus Act, appeared prima jal<ie to be 

. fal ,The enquiry further revealed that 
Madan Lat was tortured. However, the 
allegation of payment of Rs. 450/- for 
securing the release of Om Prakash was 
not established. 

Sub-Inspecter H, P. Singh has been 
placed under suspension. The three consta-
bles, involved in the incident have been 
transkrred to the Police Lines North 
District. It has been decided to hold a 
departmental enquiry against all the four 
police officials. The Station House Officer 
has been transferred ou t of the District. 
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Article entitled 'Flyover to the FI h 
Market' 

69'4, SHRl SA TY ASADHAN CHA-
KRABORTY: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether Government' attention has 
been drawn to the article 'Flyover to the 
Flesh Market' appearing in the 'Probe' 
of M,arch 1982 high-lighting coming up in 
Delhi of a large number of Guest Houses 
and Lodges giving face-lift to the red-light 
area of O. B. Road, Delhi recruitment 
of new faces to be ready for Asian Games' 
e~; , 

(b) if so, the reaction of Government 
thereto; and I 

(c) the action taken in the matter' 




